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Government of Jammu and Kashmir 
Finance Department 

C1v1l Secretanal Jammu/Snnagar 

NOTIFlSf TION 
Srinagar, the~ of July, 2019 

iR04%-tln exercise of the powers conferred by section 148 of the Jammu and Kashmir Goods 
llld Services Tax Act, 2017 (Act No. V of 2017) (hereafter in this notification referred to as the said 
~ct}, the Slate Government, on the recommendations of the Counctl, hereby notifies the registered 
Jersons paying tax under the provisions of section 10 of the said Act or by availing the benefit of 
3RO Notification No.206 dated 181h March 2019 issued by Finance Department, Government of 
Jammu and f<ashmrr (hereinafter referred to as "the said notification•) as the class of registered 
:JerSons who shall follow the special procedure as mentioned below for furnishing of return and 
;>ayment of tax. 

2. The said persons shall furnish a statement, every quarter or, as the case may be, part thereof 
containing the details of payment of self-assessed tax in FORM GST CMP-08 of the Jammu and 
Kashmir Goods and Services Tax Rules, 2017, till the 181h day of the month succeeding such 
quarter. 
3. The said persons shall furnish a return for every financial year or, as the case may be, part 
thereof in FORM GSTR-4 of the Jar:nmu and Kashmir Goods and Services Tax Rules, 2017, on or 
before the 3Qtll day of April followmg the end of such financial year 
4. The registered persons paying tax by ava1ling the benefit of the said notification, in respect of 
the penod for which he has availed the sa1d benefit, shall be deemed to have complied with the 
prOVIStons of section 37 and section 39 of the said Act if they have furnished FORM GST CMP-08 
and FORM GSTR-4 as provided in para 2 and para 3 above. 

By Order of the Government of Jammu & Kashmir 

- Sd/-
• 

No: ET/Estt/GST/1 19/Noti-111 
Copy to the:-

1. Secretary, GST Council, New Delhi 
2 All f!mmclal Comrmssloners. 
3. Financial Commissioner to the Hon"IJic Governor. 
4 . Principal Resident Comm•ssloncr, J&K Gov()rnnwnt, New Delhi. 
5. All Principal Secretaries to GovcnlnlOIIt 
6. All Commissioner/Secreta nos to Govornmc11t 
7 Dlvtslonal Comrnlsstof1(!r, Jammu/Kashmir 
8 . Excoso Cornmlss•onor, )!'<K. 
'1. Commrsstonar, Stilte Ta~ees, J&K. 
10. Addlltonal Commlsstonl!r , State 'l'axos (Adm) Jummu/Kashrnor. 

(Dr. Arun Kumar Mehta) lAS, 
Financial Commissioner, 

Finance OepartmenL 

Datedog 07 2019 



11 Addtlton.,l Comm•s~•oner, Sltltl' 1 ,\J<e!> l ',tx l'tannmg, J&K. 
12. Pvt Secretary to 110n'bll:' ACivtSor (S) 
13. President Kashmor Chnmb('r of Commerce e. lndustrv, Koshmor 
14. Pre~•dt?nt I e<lcrnt•on or Industry, Ka~hmw. 
15 Pr~•dcnl Chamber o f Commerce & Industry, Jammu 
\6. P~•~ent 11\du~tn~s ASSIX•M>OI\ san ~rl\l\ffi'll\a/Samba. 
17 . Pr~tdcnt Tax B.::~r ASSOCiatoon, Jammu/Sronagar 
18. General f\1anager, Government Pras.s Jammu/Kashmir. 
19. PnvaU.! Secretary to the Fmanc•al Commosstoner, Ftnance Department 
20. Government Order fole/Stock flle/ l ncharge wcbsote 

{Dr. 
Deputy Secretary to the 


